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OFFICE MEMORANDUM 

 
Subject:  Enhancement of the scope of National Urban Livelihoods Mission 

(NULM) and renaming thereof.  
 
 With a view to improving the livelihood opportunities for the poor in urban 
areas, it has been decided to enhance the scope of National Urban Livelihoods 
Mission. The States/UTs may implement all or any of the components of the Mission 
in all the Statutory Towns based on their local capacity and requirement. The Mission 
with enhanced scope will be renamed as “Deendayal Antyodaya Yojana (DAY) – 
National Urban Livelihoods Mission”. Accordingly, the following amendments in the 
NULM Mission document are issued with immediate effect:  
S. 
No 

Existing Provision Amended Provision 

1. Clause 3.1: In the 12th Five Year 
Plan, NULM will be implemented in 
all District Headquarter Towns and 
all other cities with a population of 
1,00,000 or more as per 2011 
Census. However, other towns may 
be allowed in exceptional cases on 
request of the States.  

Mission will be implemented in all District 
Headquarter Towns and all other cities 
with a population of 1,00,000 or more as 
per 2011 Census.  

The States/UTs are also allowed to 
implement all or any of the components of 
the Mission in any other Statutory Town, 
based on the local capacity and 
requirement. 

2 Clause 4.14: Establishment of City 
Livelihood Centres (CLCs) will be 
permissible as per the following 
norms:  
Population of city Ceiling on 

Number of 
CLCs to be 
established 

Establishment of City Livelihood Centres 
(CLCs) will be permissible as per the 
following norms: 
Population of city Ceiling on 

Number of 
CLCs to be 
established 

Between 1-3 lakh 1 



2 
 

Between 1-3 lakh 1 
More than 3 lakh 
and up to 5 lakh 

2 

More than 5 lakh 
and up to 10 lakh 

3 

Above 10 lakh 8 
District HQ towns 
with population 
below 1 lakh 

1 

 

More than 3 lakh and up 
to 5 lakh 

2 

More than 5 lakh and up 
to 10 lakh 

3 

Above 10 lakh 8 
District HQ towns and 
other Statutory Towns 
with population below 1 
lakh 

1 

 

 
3. 

 
Clause 5.4: Mission Management 
Units will be established at the 
Centre, States and in NULM 
Mission Cities with dedicated 
technical support as follows: 
Mission Management 
Unit 

No. of 
technical 
staff per 

unit 
NMMU 10 
SMMU – Big States 6 
SMMU – Small 
States 

4 

CMMU – DHQ 
Towns (below 1 lakh 
population) and 
Small Towns  
(between 1 and 3 
lakh population) 

2 

CMMU – Medium 
Towns (between 3 
and 5 lakh 
population) 

3 

CMMU – Large 
Towns (greater than 
5 lakh population) 

4 

Community 1 CO per 

 
Mission Management Units will be 
established at the Centre, States and in 
Mission Cities with dedicated technical 
support as follows: 

Mission 
Management Unit 

No. of technical 
staff per unit 

NMMU 10 

SMMU – Big States 6 

SMMU – Small 
States 

4 

CMMU – DHQ 
Towns (below 1 lakh 
population) and 
Statutory Towns  
(between 50,000 and 
3 lakh population) 

2 

CMMU – Medium 
Towns (between 3 
and 5 lakh 
population) 

3 

CMMU – Large 
Towns (greater than 
5 lakh population) 

4 

Community 
Organisers 
 

1 CO per 3000 
urban poor 
families  with a 



3 
 

 

Organisers 
 

3000 
urban poor 

families 
 

minimum of one 
CO per town 

 
No dedicated CMMU will be provided in 
towns having population less than 50000. 
In case of these towns, either technical 
support will be taken from the CMMU of 
the nearest town or State/ UT will depute 
their own staff for implementation of the 
Mission. 

 
2. The relevant provisions in the operational guidelines of the various components 
of the Mission shall also stand amended accordingly. 
 

(Archana Mittal) 
Director (UPA-I) 

Tel: 011-23062127 
To, 
(All States/ UTs) 


